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(c) The following asSistance hag so far
‘been provided out of the National] Wel-
fare Fund for Sportsmen:— '

Nzme of the bereficiary skgg:ﬁlctd
Rs.
(1) Smt. Gurch: ron K- ur 5,000
(2) Shri Charles Borromeo 25,000
(3) Mrse Mula Chelvi 3,000
(4) Shri Shem Sunder 5,000
(5 %hrxm tx Arita Shorker
Guwvud . . 5,000
(6) Shri Praveen Kum r 5,000
(7) Shrimzti Prema Mudaliax 5,000
(8) Shrimzti Uma Sharma 5,000
(9) Shrimzti Gulzb Kaur Bora 5,000
(10) Shri Suchz Singh 5,000
(11) Shri A. Mookandi . ' 5,000

(d) Does not arise,

Development Boards for Maharashtra

1310. SHRI S. W, DHABE:
" SHRIMATI RODA MISTRY:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) when the recommendation of the
Mzaarashtra Government aolng with the
resolution passed by State Legislative on
26th July, 1984 recommending setting up
of statutory development  boards for
Vidarbha and other areas of Maharashtra
was received by his Ministry;

(b) whether any note has been sent by
the State Government giving its apprehen-

siong about the powers of Governor under -

Article 371(2) of the Constitution  of
India; and

(c) if so, when it was, sent and what are
the details of the note?

[ RAJIYA SABHA ]
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI-
MATI RAM DULARY  SINHA):
(a) In August, 1984.

tv) No, Sir.

{¢) Does not urise.

Remmmendations of the All Yndiag Sports

Councif
1311. SHRI S. W. D»HABE:
SHRIMATI RODA MISTRY:
Will the PRIME MINISTER be

pleased to state:

(a) what are the recommendations
made for providing play ground, stadia,
swimming pool etc. in University in the
National Sports Policy prepared by  the
All India Council of Sports;

{b) whether these recommendations
have been accepted by Government; and

{¢) if so what is the plan of implemen-
lation of these recommendations and

financial assistance provideg or estimated
for the Seventh five year plan perlod"

THE MINISTER OF STATE IN THE
DEPARTMENT OF YOUTH AFFAIRS
AND SPORTS (SHRI R. K. JAICHAN-
DRA SINGH): (a) to (¢) The Resolu-
tion on National Sports Policy, which was
adopted by the Government of India after
taking into account recommendations of
the All India Council bf Sports was laid
on the Table of the Sabha on 21st August,
1984. It states, inier-alia that no p.&
gramme of promotion of sports and phy-
sical education on a large scale can suc-
ceed unless minimum sports facilities such
as play-fields etc. are provided in educh-
tiona] institutions. among others. For
the purpose of releasing financial assistan-
ce to colleges and universities for develop-
ment of physical facilities for sports like
development of play-grounds, construction
of gymnasia, ctc. grants-in-aid are relea-
sed to the University Grants Commissiop*
under the National Sports  Organisation
(NSO) Scheme, for which a provision of
about Rs. 48.00 crores has been proposed
for inclision in the Seventh Five Yer:
The need for providing play-
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grourds, etc. in educational institutions,

including universities, has heen also bro-

ught to the notice of the State Govern-
ments.

Review of 20-Point Programme

g13]2. SHRI INDRADEEP SINHA:
o SHRI SURAT PRASAD:

Will the PRIME
pleased to sttate:

MINISTER be

(a) whether it is a fact that the
Planning Commissiop hag constituted a
committee to review the lmplementcmon
of 20-Point Programme; .

(b) if so, when the
submitted its report; and

cotflmittee has

{c) the extent to which the recommenda.
tion have been implemented? -

THE MINISTER OF STATE IN THE

MINISTRY OF PLANNING  (SHRI
K. R. NARAYANAN): (a) No, Sir.

(b) and (c) Do not arise.

wg AaEmT & wiuwat & faeg
B SFEIATH  ATAA

1313. o gFWIT  AAM  F1ET :
T IE qd I I A FAU FG 5

(%) 9% wa@T  F S I H@iw
%wﬁ 11 & feaw faﬁ‘rr afmfrsﬁ

Tg HATWT H UAsq waA) (fiedy
Tw g=rd (90 ) ¢ (%) o (@) &
F & o AT WX A ‘@ F
5 ﬂﬁmﬁeﬁ % fwg FoRArE
dafaq  sMorgATRE WA @i
9T F :ﬁa—f‘aq LUl L (I 1)

|

[ 28 MARCH 1985 |

|

to Questions 162

st & fawg M9 0w s

g

@ % & sfermfed) % dear aq
2 . .. . 1978
A R . 1982
3. . .. 1983
1. 1984

Tt ‘|’
1. 1978
1. 1981
1. 1982
1. . . 1983
1 o . . 1985

i F & ow Al F favg
mﬂ‘q T OSEGE FA A A
FNAT G

#Fr fafwes
5 #Ed i

T AT ST /FTLETE
e H g
aaFfEl FMF §, 2 9HS A
& fou =g @@dar mIEw & 9|
&, UF HIAAT Sq119% § QW & KT
EFT AT 3 AR QW wmEd
wfeifet & o §

vAaE fqamm & @ § geEar
TFd &0 ST I g WX 989 & 92
T T &Y A1 | a

Setting up of Atomic Plang in  Bihar
1314.. SHRY INDRADEEP SINHA:
SHRI SURAJ PRASAD:

Will the PRIME MINISTER be plea-
sed to state: ‘

(a) whether  there is any  proposal
under Government’s consideration to set
up an atomic plant in Bihar; and

(b) if so, wherg the plant is likely to
be located and by when it is hkely to be
set up? :

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, SPACE AND
ELECTRONICS (SHRI SHIVRAJ
PATIL). (a) and (b) The report of tae



